
2 Problem, of DECEMBER 8, 1072 XJnemplcfyment 272
(Res)

LShri Swaran Singh] 
after achieving its high affluence may 
start having a se ond look at their 
geneial economic involvement in the 
region I have no hesitation in saying 
that So ±ar their attitude has been 
mostly commercial out for high pro
fits Now that they have achieved 
such a great success if they alter a 
little of this attitude of trade to look 
at the problems 01 the developing 
countries in a more sympathetic and 
respective manner it will be a good 
change and we shall certainly try if 
w& can succeed in achieving that

MR DEPUTY-SPEAKER There are 
a number of substitute motions moved 
by Shn Bosu, Dr Laxmmaram Pan- 
deya and Shri Ramavatar Shastri 1 
shall put all of them together to the 
vote of the House
Substitute motions Nos 1, 2 and 6 were 

put and negatived.

15 27 hrs
COMMITTEE ON PRIVATE MEM
BERS' BILLS AND RESOLUTIONS 

T w e n t ie t h  R e p o r t  

SHRI RAMAVATAR SHASTRI I 
beg to move

“That this House do agree with 
the Twentieth Report of the Com
mittee on Private Members' Bills 
and Resolutions presented to the 
House on the 6th December, 1972 ”
MR DEPUTY-SPEAKER The ques

tion is
“That this, House do agree with 

the Twentieth Report of the Com
mittee on Private Members* Bills and 
Resolution presented to the House on 
the 6th December, 1972.”
The motion u w  adopted

15.27 fevs.
ittee on Private Memebers’ Bills and 

UNEMPIX>YMENT--CoTitd

MR B83FUTY-SPEAKER, We 
take ur» Irrtber discussion e* the Rasfr* 
lution 00 the problem of unemploy
ment moved by Shrimati Maya Ray.

Shri Bhanflare may continue m«. 
speech

SHRI R D BHANDARE (Bombay 
Central) While speaking on the qucsr 
tion of unemployment 1 was trying to 
mention the mangnitude of tne pruUam 
When the First Five Y«*ai Plan was 
drafted the country accepted planning 
as a means of the de( elopment and 
changing the face of tne countiv and 
it had thrse obje lives to remove 
poverty, reduce unemployment ^nd re
duce inequality that existed among 
diftertnl classes of people So far as 
poverty is concerned, tint is not the 
topic of todays discussion und so I 
shall not deal with that question, one 
line is enough io<*ty per cent of the 
people of India live und*r povtity 
line As regards inequalities, as diffe
rent reports of Government shw, they 
arc increasing inequality between the 
uch and the poor

What is the position of unemploy
ment’  It has to my mind increased 
to a disproportionate d mension Ever 
since we accepted planned socity and 
planning as a means right from 1951 
to 1972, unemployment had ?Uadiy 
increased While dealing with the 
figures I must make these points clear 
Correct figures are not available both 
ot rural and urban unemptoymed* 
We have only the live registers of job- 
seekers maintained by the Employment 
Exchanges, from which we get some 
idea of the staggering proportion of 
the unemployment problem I shall 
divide the period from 1951 to 1972 
into three slabs From 1931 to 1956, 
3,28 718 unemployed persons were re* 
gistered in our employment exchanges 
From 1956 to 1966t it went up t» 
26,22 460 By 1971 it had gone up to 
50,99,390 As on 30th June 1972, it is 
56,87,972 These figures clearly show 
that employment opportunities axe 
steadly decreasing and the number of 
unemployed persons is steadly in
creasing.

In the interim report on short-tecm 
measures submitted by the Govern
ment of India Committee on Unem
ployment, in page 4 it is said, the tutal
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~cf,_ ,.., -. ... , . -- .. : - .--
nuriil:;ler of · • reg~stnmts hai iµcrea:se.d 
!Wf1 2.6 milion at the end of 1966 t.o . 
4-1 !ll!lli,on at the e~n,c~ of 1Q70- In p;;i.ra 
7 w .says that_i_n, June,}971, out 9f the 
to~ aJ. number qf jop-seekers 44.95 lakhs, 

l - - . -- 8 :. ,-_ ~·1L . ' 
a wi:Piany _, q.s ~Q.53_ lak4s. were . educated 
_?~fi?9n~, i.e. ,W~~ricula:\~~ and abpve, 
w}plf _t~ nymber of enff.me•er,s, degree 
13,qµ_ d1plorpa-holders w.a.s . qJ;>;i.ut 65,0QO. 
If, .Y,,e vi':'isect it ~urth.~r ailq <;l~~~jf Y 
the e-du~a.ted unei;nployed, out of 44.95 
l*~s q.s.,:ni.anY. ~s 2,~o:o_,( are, graduates · 
aJ,I,c;l, 2_27.$1_, arn post-graquates. So, it is 
c .~.ar th_ak the n,umber is increasing 

' d?Y, ):Jy . d:;ty;_ ' ·, . ' 

'Coming to the vulnerable sections, 
will deal with the S:cheduled Castf's 

and Scheduled· Tribes, ; ·-in spite of the 
cCinsti hrHonal · safeguards provided for 
their '·upliftment, accorditro to the . &.T. 
afid S'.C. °Comfuissioner's -

0 

Teport 'fQ't.« 
1969-.70', cin the live register' . 'there w€r·e 
4,71,0911 persons tegfsterild . as' job: 
seekers:. Out b-f the:m, ,•t;aucate0 were · 
3,82,571. '.After: that 3 years have gone ' 
by and regarding t-he pos'ition today, 
we wilt have to accept the figure gh··en 
by th_e :GOvernment itseif. 

.. ~ I.> ··:·~ ' J ''--. ; 

<-Unemp.ioym ent has a number of as-
p·ects-urban unemployed, rural unem-
ployed;'' Jducatea ' unemployed· and 'im-
eduh'ated. une'rriplo:YE!€1.. · 'TnE!-te ~ i's;'ra!S'o 
the aspect lOf under-€mploym·ent:- '° 1' 
will classify ' them into seasonally' em-
ployed.·)and whole. Y•eaor· ,employed arid 
w:hdle-,d:ay ; employed! . . :.The. numb~;r q;ll 
agri:cultuJ;al .. labioua:e11s;; whd are seas..ol'l=. 

· all.y ·employed ancili : wh.Qse-. ip::.ome :;is 
negligible "is>d·2.6: crores,. A i\ma}~i'i~y . 
oh them,,.ane: seaso!lally emploN.eGi;.'.: ; J 
need bOt; mentil,Onr that a ·major.ity. of 
them l;Jelong. 1 t eo:" the · 1vulp.ei.able , section 
i.e ·, Sorreciul~dt.i:Castes . and:p Scheduled 
'I!r.iibes. A •.' suggest -cthe ,foJ.owing . r§me-
dyr, ·, Fir:9tly.' mbrer -industries! must c• h¢ 
stattea. .and rwhatever· irtdustries..- .'h~rne 

·been· started scr, far, the:r must fung-
tipn to·Jhe · flillest capa<iity. :'.·Secondly, 
the,; land refo.r.r:ns. · Much has been 
sat<I. ;.about lartd1i.nefoi:rrrs: ·,rSome ••askl 
~here is the . land .,fo!' .. , re~distrfou~n: 
after the implementation of the ·1ahd 
·reforms? The other day, Prof. V. K. 
R. V. Rao ,elearly accepted one simple 

.:_,. } i ~ -_:·!·J' ~HJ 1 i·. ;' 

proposition which · I J;iaxe been; advan- · 
cing both in this ·House and Maha- . 
rashtr'.a Legisiatufrif'rofi~ ' lelig time ahd 
with· phenomenon cari ' lDe-~'ver-ified and 
seen in almost all the countries; viz.,' . 
smaller the unit, more---is It he la"r.our ·' 
input arrd more is the .production. ' If .. 
this universal oroposition is accepted, 
why should -be - so chary about imp)e,:.; . 
m'en-ting the 'land .reforms? My s .igges- ' 
tion .is,--' Whatever ·land is available .for ·· 
redfat-tilili:ttion;: after · accepting thi's . 
fuiidamental prot}ositkcn of agricu1-, 
tura-1 ec<:momy that T have ji:&t noir 
stated, . that_ shouJd be distributed 01 
couro,e I know that irr igation, power, . 
fertilisers "and new hYt-rids shall lr.av~ · 
to. be .. tals:en ' i:n.to consjdera:tion. . If 
this .. principle· ·i:s accepted; · Liam'rcerta~~ · 
land hunger woilld be S'.lHSfiecr to SOJI?-,e ;. 
exterlt.:.; 11 ·; ,, '., ~- ~ •r 

~rr,·1."' o~ ! - ie~':'·'n..-. # ~~-.1:1 ~ ,--. .; 
("i_,.,.Jy.ernffi~:nt - inu t corrif>. f,o.:.Ward to 

. {~~ ::-ru··-·.q .. ..:..!.. (~111 ~ _11·•~:10 :Tl.dJ {{J ··~ q:· .. 
st.?n: a,g~i-..tndu~~qes r~?nref-..t»w~e •!l1·a,1;- . 
PC?W.fi!r )Yl,Pg .idle _in tit:e, vi,llag~s . <;ould. 
be ufilfsed. I was against Ag_ro .. induS:- -
tries because I ;hought if industries · 
ar.e stnrtep ,.anm,,two.r,15,e_r·;>, ar~ . ·given jo.h 
oppor.tuni.tieS there ,in ~he village th~ : 

caste system will l'~m:ain as it.)s·r ~t 
th.e choice before me is, whether. : ('.-a:st_~, 

sy~~~~. v~1f{;1~J~ , fZ, ~~~~" ~r , ~het~er; 
employmerrt .... QPpqrlumhes s ou1J ff l?e 
made available in the member s Bf 1'°fa~'c1 

Scheduled Castes nd Scheduled Trib-1'l "':>J ;; · .~ 1' "._1···1 !'.·. ~' ... ,..0. - w .- ... 
es, I wou1'd prefer ·employment oppor-
tunities to these hungry and pover"{y-' 
stricken peqp~'E?fAQI JP.-¥'>J.'lg;.1,'~ge 'if~.w 
of abq1i#on o.f .. .c~~~te , ~yst~rrL <'-·''""; ,i;· 

·What . happens? .. A . .worker) ·woi:king, 
in a mill-I h ope, Mr, Khadilkar wiLb 
~C\~ -m~ t -oµ.k?~oI.l~., ";i.!,J:J, ro~w9.e:r!=! , ?-f 
Sc~eduleQ. ~a:9t\:!s , ,, (:l\J.d -r· ScJ~~.(!tJJJ'! . 
Tr,H;ie9, .at> 9q~if ; ~s,J;1e g?es_A~ ,·hjf ~~I: _ 
la.&~ 'i; h~ , i.~ tl).,e fip~t p~~~,011; ~,9, ta ~I) ~~ t; ; 
lathi to utilise it on the head of Hise 
brother worker. And yet my fri~lfl{
spea:lt 1'l·f~~·tl).f!I. l < l.!,11,iJV~.JlSit•lrJ'tl&il .. Ji>OSi~~~~ · 
"Wq.r:k~r~9 Pfwt4.~hN{~ld '!H!l'~~: .,rn ·.i.a;ie::f-
same-_i: w.;_o~ei;i,;:; "'!P."¥~iygJ in-,_a ~~)torr.~ .¥ ~ 
so'l)fi; as, h~tg~e§letQ tlpp- ~i:).l~ge.:, i isr'·w.\~ " 
prepalied. t ©t <:iiorget l,li~ ca~~- . 'l;'ha~ 1 \1f' 
the ·.<:0.ndJtip_n, · p~evailj._n~ --~n< ou~ .,Ipqf~~
society. We have acceptecl a fu11da-
mental proposition ~n the Constitution 
that all are equal. But in India ~ome 
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are more equal then otheis That is 
the position I know

Then, about the small-scale indust
ries and self-employment opportunities 
to be given to persons coming from 
down-trodden and weaker sections of 
society if we are to take the que^ion 
ol unemployment senou41v 1 think 
the Government will Jo well to take 
these matters seriously and find out 
some radical changes so that the pro
blem which is becoming a menace to 
peace and democracy of <he countrj 
will be over

With these words I conclude
MR DEPUTY-SPEAKER Now the 

time allotted for this Resolution waif 2 
hours We have already taken 3 hours 
and minutes StiU I have got 21
names in front of me On the last 
•occasion the House dec' ’ec? to con
tinue with this discussion indefinitely 
I must congratulate Mrs Maya Ray 
for having avoked so mich enthu
siasm over it

Even then, I would like to put it to 
the House again whether they would 
like to put any time-limit to this dis
cussion

SHRI M RAM GOPAL REDDY One 
hour more

SOME HON MEMBERS That is D»t 
enough

MR DEPUTY-SPEAKER I air in 
the hands erf the House These 21 
names exclude the Minister and the 
mover of the Resolution

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHBI 
ANNASAHB& P SHINDI) Can we 
take at that thia will go apto 5*30

MR f*^ jW #-6 P,EAKER the Pri
vate Member*’ Business will go upto 
«  PM because it began at 8*28 PM 
whi<& is virtually 3-80 PM  At «*0 
Clock we have gdt a riaIf-Att*Hou* 
Discussion Shri Ham C u o l Reddy.

SHRI M RAM GOPAL REDDY 
(Nizamabai) Mr Deputy Speaker, Sir, 
there «  so much unemployment in the 
country that really everybody’s bead 
should hang in shame But I want to 
go to the root cause of it First I 
have to blame the Muslim League and 
the Jana Sangh m our country Both 
the Muslim League and the Jlana 
Sangh are against frnuly planning 
They have been preiclung against 
iamily planning That is we are 
doubling the population of our coun
try every 35 jears whereas m advan
ced countries the population will be 
doubled after 140 /ears It means our 
population will be more than four 
timeg the population of other advanced 
countries

This is the main problem Every 
year m our country we are havng a 
surplus of 1 30 crores of r eopie I 
want to ask the Government as to 
whether they are m a position to pro
vide jobs for 1 30 crores of p<»opje 
every year The number of boys be
low 25 years of age are more than 30 
crores m our country Most of them 
are willing to work How are we 
going to provide work for all the peo
ple? That is the tremenious problem 
Unless and until the population is 
controlled, births and deaths are equa
lised for another 30-40 years, I do not 
see any'future of this country i* this 
direction

My bon friend Mr Bhandarr was 
saying that by distributing land, tins 
problertl can be solved 1 want to say 
one thing here In 6ur country we 
are hivifc& only 32 ctare a&es of cul
tivable land and we are also 56 crores 
of people So, H! al} the land *s distri
buted, everybody wTH get half an acre 
of land That will be cmty just to have 
one grave or 6ne mosque or dne JKfan- 
dir or one school or small play ground 
This 4s the fate of our country We 
are ignoring this as&fctet of the pfo- 
blem Therefore whist I suggest is, 
unless and until everybody to this 
ctfttritry practices family planning, 
there will be no future.
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.-What is happening in thi;; country? 
Qur factoi;ies are producing wealth. 
But, unfortunately, whatever wealth is 
produced is consumed by ·th<! same 
Iabour and nothing is left for others. 
Unless and until the labourers try to 
save something for their own people, 
to invest in other factories, so that 
they may have •employment, nothing 
is going to happen. F~or lhe last two 
years I have been pleading with the 
Labour Minister. Unfortunately, the 
Labour Minister never listens io me. 
Everyday, he is going on announcing 
concessions after ~oncessions. That is 
why I sa.y that there must be stoppage 
somewhere of giving further amenities 
to labour>ers till everybody is provid-
ed with Job opportunity. 

In a rich country', it is very easy to 
provide for the poor pe0ple because 
the poor people will be in a minority. 
Unfortunately; ours is a poor country. 
There is a overwhelmi~g majority iaf 
people Who ate poor. Therefore, every 
effort should be made to give ~ome 

sort of help to these pQor people. 

Previously, when the Fifth I .1ok 
Sabha came __ into being, there was a lot 
of talk t.hat one persc n in every family 
will be provided with a job. Unfor-
tunately, that has not come true. In 
the case of certain families, there are 
many members in the family who have 
got jobs-father, m othH, son and 
daughter are all employed. Every 
member >:>f the family is employed. 
But ther.e are certain other families , 
wh.ere p.oboQ.y is employed. Unless 
and until one person at least in a 
family gets ~ job, the family which is 
already having a. job should not _get 
another job. _ I want to know from the 
hon. Minister what steps hav.e bEen 
taken in this direction. Whert we are 
restricting the size . of the farm , when 
we are restricting the divi.dend, when 
we are restricting everything, why not 
restrict this thing also? I want the 
hon. Minister to implement this with 
all the zeal he has. We have promised 
to the people that each family will_,be 
given one job at least. They are ··not 
getting even that. 

In our country, the population is in-
creasing 'by. ~1. '30 ' : cror0s every year .. 
All our family planning eff.orts have--
completely failed. Net · ~mly that .. 
There is lethargy on the part of Gov--
ernment officials in making the family 
planning programme a success. They-
ar.e not taking a5 much care as they · 
should have taken. What have they· 
been doing? Every block, every taluk 
is allotted a quota. They should have-
statistics about couples who are bear--
ing children. The moment they have · 
two childr~n, they must be ;::ompulsori-
ly vasectomis~d- Moreover, there are 
some communities which are not prac---
tising family planning measures. We-
must 1°egislate a law iq: Parliament so 
that th3t 5hol.,lld be .made applicable -
to those people also. Th.is is the only 
solution to the problem 1of unemploy- -
ment. That is why, I want this parlia- -
ment to bring a legislati0n that nobody · 
should have more than two children 
and that anybody ha0.ng more than 
twio childr.2n w.11 be deni ~d of all sociaL 
benefi ts. 

SHRI A. K. GOPALAN (Palghat) : . 
I want to know h ow much more time 
will be t aken for this Resolution be-
cause there is another important Re-
solution which is coming in my name. 
We were thinkint that that · would be -
taken up today; at least that should 
be introduced. Or else, what is the 
use o.f having a lot ·and having certain 
Resolutions? I came here . thinking . 
that my Resolution would he discussed 
today. - I want to know whether it 
will at least be taken up t oday 

MR. DEPUTY-SPEAKE R: Since an 
objection has been raised to this ~ 

indefinite discussion on this Resolu-
tion, the H ouse must take a decision. 

- By· how much more time should we · 
extent it? We have already extended 
the time for this debate. · How lo g 
will the Minister take? 

THE DEPUTY MINISTI.R IN THE -
MINISTRY OF LABOUR AND REHA- · 
BILITATION (SHRI BALGOVIND 
VERMA): Not less than half an hour- -
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MR DEPUTY -SPEAKER How long 
will the Mover of the Resolution take*>

SHRIMATI MAYA RAY (RAI- 
GANT) Nit more than 10 or 12 
minutes

MR DFPUTY-SPEAKER That is 
about 45 minutes Shall we extend it
bv j pother one Hour7

SEVERAL* HON MEMBERS Yes

MR DEPUTY-SPEAKER Very well

Dr Kailas Not more than five 
minutes
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from 1971 to 1981, we will need a 
growth rate of 116 per cent as against 
the average growth rate of 3.66 per 
cent which we have been able to 
achieve during the period from 1901 
to 1971 I know that, instead of the 
Labour Minister, this is also a ques
tion that is to be answered ultimately 
by the Minister for Planning How 
do you intend to increase virtually by 
300 per cent the growth rate which 
alone will' be in a position to cater, 
paiticularly m the sphere ol oigamzed 
industrial sector, to 40 million people 
who are going to enter into the 30b 
market’  I do not think that we can 
■equate the unemployment problem only 
m terms of the human productivity or 
reproductivity because each time a 
child is born, there is a 30b creat'd 
for a nurse at least for a day or two 
But, Sir, we cannot also use popula
tion as an argument tor all and sun
dry, that if you check the population 
growth all your problems will be solv
ed Sir this will be *oo much of an 
over-simplification of a problem I 
would request in concrete terms Are 
we to-day m a position to create suffi
cient number of jobs’  One of the 
hon Members off the record, asked 
whether it is the sons-of-the-sJil move
ment 01 job for the people concerned 
But, it is not only on the basis of 
States Why m Durgapur the people 
ol Durgapur District <vant that’  Simi
larly, the people »h *ny district who 
are akin to Kerala say, 'Give Ĵ bs to 
our own people’ It is not 'sons of 
the soil', it is just crying for jobs
16 hrs.

In this there are two alternathes I 
think the magnitude of the problem 
has been seen and identified and the 
solution fcrated at lea»t on an ideo
logical plane, if not otherwise Should 
we therefore give clear-cut indications 
to people like Prof. Dantwala, prof 
Dandekar who have been telling that’  
Are we, ttawefore, heading towards a 
«wrt of ah, ideological clash in this 
country? In Other words, It is a sort 
of time bomb which wap placed In the 
y<*ar 195# When we said that there shall 
be a school in every village So, at

that lime when we helped 30 students 
to enter the school, we created a time 
bomb and with the advent of planned 
economy in our country in the last 2.1 
years, a new generation has come up 
They have been told, ‘If you study, 
you will get the jobs’ I would, ask. 
therefore, whether we lave any other 
alternative, being too serious a subject, 
any alternative than a revolution m 
this c rnntry7 That need send creeps 
into ary one oi us because all of us 
sitting here will be aftected - -a sort of 
living space m the Aslan context, a 
lebensraum In the given context are 
we searching out certain vital alter
natives; and that, I thin* if it could 
receive the considered attention, coild 
orilv ho in the lorm of a long-term 
nature m the form ot an Indian Com 
mon Market ih other words, going 
back to the concept of the market eco
nomy with liberal opp>rtunities which 
Mr Bhandarc could not, I do not know 
why, could ftot spell out in clear terms 

(Interruptions) It is not a forum 
as Mr Shyamnandan Mislira is making 
out I ,ini, thereiore, baying are we 
leady nr w to accept th»se two princi
ples’

SHRI SHYAMNANDAN MISHRA 
(Begusarai) Yes, vou are right

SHRI B V NAIK I belong to both 
the Forams For the sake of infor
mation of the hon Member, I belong 
to the ruling Congress Party and I 
will not venture to cell n*ine& about 
other parties

Under the circumstances, as a long
term nature, are we going to opt for 
one or tixro or three options as a mat
ter of national policy or as an imme
diate solution for these 70 lakhs of 
people who have been unemployed 
the maximum number of unemployed 
being in the Eastern region, and next 
only comes the Southern region, and 
people like the hon Member who 
comes from the northern region as 
well as the central region and the 
westbern region drill not be able to 
appreciate the hard realities of un
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will not be able to appreciate 
thfe hard realities of unemp* 
loyswent and tine sort of mental 
ag&hy that it produces. Thereftire, 
may I snuggest that a radical solution 
to this could be in the lowering of the 
retirement age both in the public 
private &»d all sectors so that imme
diately—this number of unemployed 
will reach one crore by the time the 
year is out—-a solution could be found 
for the employment of the new young 
generation that is coming up and dis
turbances avoided.

«rt w r tn t  (£ fo ): wssreri^t- 
sftaeft *rnrr t r  f to m  

n̂FFr jm  {£ $  5sra*hT
% 1 t o  imxT# % fm r t

w p t  fw fa % *re«r fisraft 
+Wnl fWHTT f  vTTTlrT w  
t o t  f  st T ft | 1 ^  w r r  
sft ifr % fa  srraff aft
?rW* W m  sflr m r r  t^nrr ft  

^  t, t o  TtaniR fm  T̂ r
t  1 facpft sft sfrifcr f t  f  srcrarr

T O ^ T O ^ f* r ? T T $ r fh  
T O T  f̂T̂ TT If f% trqfT ?T$*fcr *T ^  ?TW 

WTOWT ^  I  I ^  ^  $
*W < c f ^ r  VC t^TT % STft
TO farar̂ r ift f  ^
5TVTC f^TcfT ^ f r̂a% TaTRT Slfd'STd'
TOTTf tT rPSITcT T̂THf ,TT 

% | f W ?T  T* §r 3TFTT ’TScfT | I

srnar nvErf ?ftt

& wsm % wlr far «fiw ^  
f f f t  t n f t  t f %  1 t o  tft
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*pt t o  <r??rr |
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MR. DEPUTY-SPEAKER: How is it 
that f^ rcr^ d iiif  <qit trains becomes 
a matter of unemployment?

' «ft tT#fr«TF.: trfar 

i f 'f it  ^  | * 

f̂rsrrar
■mm mtfT t  ig*r 1

*ra?f % ?rr«r*f «rar v m

^girr fa  sraerf ?frc T ^ »m 1  
ffrcPft *ft P̂BPTT % qgrf  3TR' snfor 
:*rfaTf 'd ^ r r  f*r?T s% 1

SHRI M. S. SANJUEVI RAO (Kaki- 
,nada): At the outset I want to congra
tulate Mrs. Ray for bringing this re
solution before the House.

This unemployment problem is like 
a monstar facing the country and if 
immediate steps are not taken in the 
right direction, 1 am afraid, serious 
•consequences will be there engulfing 
the entire country.

This problm should he tackled on a 
war footing. Unemployment is creep
ing in both the rural sector as well as 
the urban sector. Not only should 
pragmatic approach be taken In draw
ing the Fifth Five-year Plan, but, the 
machinery for implementing these pro
grammes should als» be geared up. 
Economic growth essentially depends 
upon the rate o f savings as well a# the 
rate of investment. Jobs are basieaBy 
a by-product of vigorous economy.

Now, as you know, Sir, since we 
.hiW  :V«i^:"li!Wie^" resources in the 
country*, there should be apoU cy of 
quick return o f capital. ' w * should 
gfin se^ndary importance farcapltal- 
intpfasive industries and concentrate 

. cm light engiiaeering attd etectro^o %
• iflugtries which are tebww-intensive, in 
.' gtriiig m ore saaployement.

The Government of India has realis
ed thatii^portance .of the electronic 
industries for not only creating em
ployment potential, but also •earfting 
foreign. exchange as far bnck as 1965 
when Dr. Bhabha Committee had em» 
phasised the tremendous impact it will 
have throughout. the country. As we 
all know, Sir, in spite of this realisa
tion, what is it that Government has 
done far? I should say, Sir, it is 
very negligible. The export of Elec
tronic goods by India is only 4 million 
dollars compared to fiO million and 
130 million dollars respectively of
Formosa and South Korea. I hope 
that in spite of this drawback we will 
be in a position to take & substantial 
chunk of the international electronic 
trade which is running to 8 Billion 
dollars. As per the recent report of 
the United Nations, fhe Telecommuni
cation requirement for Africa is esti
mated to be around 1.5 billion dollars. 
By and large, the technology is avail
able for producing all types of tele
communication equipments in the 
country. India is in a fortunate posi
tion to plan, procure, assemble, instal 
and maintain all types of tele-commu
nication equipments in the country, 
including the micro-wave systems, by 
the expertise built up by the public 
sector factories- But unfortunately, 
the existing Indian Telephone Indust
ries fund Bharat Electronic Factories 
are just producing enough communica
tion equipments, for the country’s, re
quirements only. So, 1 want to ask 
thiS question for replyfrom the bon. 
Minister. Why is it that they had not 
taken enough steps to put up some 
move electronic communication farto- 
ries in the country?

Here, t  would like to congratulate 
the Government of India tor taking a 
decision to start an export processing 
a M i y S a n -  
tacru%. w*at that these «jcj»rt pro
cessing '#6&erv should be located not 

■' ottlyat' Santemu^butaUp, 
lore, Hyderabad, Poona, and Ghazia- 
bad, Wh«e the ihfra^mcture 
these electronic industries has &•
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As you know, why I am advocating 
for these electronic industries is that 
it is not a capital—intensive industry. 
It is a labour intensive industry. It 

*doeg not consume much electronic 
power also as w© are going to have 
acute power problem very shortly. 
As you, know, the idle capacity of 
the installed machinery in the country 
is as much as 35 per cent I am af
raid, this idle capacity will go up still 
further very soon because of the acute 
shortage of power. In this unfortu
nate situation, I ask the hon. Minister: 
What is it that they are doing? I feel 
that they are not doing much in this 
direction. For example, take my State, 
Andhra Pradesh. We have to projects, 
Lower ;3aleru and Kothagudam. They 
have imported all the necessary gene
rating equipments. But they are not 
giving enough funds lo complete the 
civil works so that these two units 
could be commissioned.

I would like to ask one question to 
the Members on the oth r̂ side. How 
far are they helping the Government 
in solving the problem? I should say 
that they are not at all helpful to the 
Government. We have passed through 
series of lockouts and strikes, particul
arly in our public sector factories. As 
you know, the Government has spent 
crores of rupees and put up number of 
heavy mdustr.es, so that the> can 
create a self-generating economy in 
the country. But, what is it that we 
see in the country? We see that even 
now the HMT is under strike. The 
Cable Factory at Rupnurn/anpur could 
work only at 30 per cent of the instal
led capacity. Due to this the produc
tion of the much-wanted co-axial 
cabteg is not at all geared up.

lastly, Sir, I come to the small- 
scale industries. Everybody here 
agrfees that the small-scale industries 
sector is the only sector where we 
could oteate more and wore employ
ment potential But is the Govern
ment doing anything in that regard? 
The Government officials of the De
partment are interested only in pro
moting a few industries, Just ful-fUUng

their targets They are not at all bothe
red whether really the small-scale in 
dustries are functioning properly. I can 
tell you that sixty per oent of the small 
scale sector is sick. This problem 
must be rectified I would suggest 
that Government should immediately 
set up a cell so that thsy can attend 
to the proper marketing o£ the pro
ducts manuiactured by the small-scale 
sector. This is the only way of en
couraging the small scale industries 
and generating more employment.

I request the hon. Minister of Em
ployment that he should, in consulta
tion with the Minister of Industries 
and the Minister of .Foreign Trade, 
lormulate an integrated coordinated 
long-range plan to solve this unem
ployment problem.

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R. K. KHA- 
DILKAR): Let me at the outset con- 
gatulate Shnmati Maya Ray lor mov
ing this Resolution which has natural
ly provoked,—if I may use that word, 
—a good debate. The concern of the 
entire House has been expressed. Un
fortunately, I was not present on the 
earlier occasion. I have tried to go 
through the debate.

Now, before coming to the specific 
points raised, I would like to bring one 
important factor into public focus, that 
we are transforming and developing 
our society within a democratic frame
work. This is inherent in the situa
tion So, that must be borne in mind, 
whenever we speak about the problem 
of unemployment in a developing 
country like ours.

A second proposition should â So be 
borne in mind. While discussing this 
aspect in Asian Drama, Mr. Gunnar 
Myrdal has pinpointed certain factors 
which generate unemployment with 
all our efforts to achieve maximum or 
optimum employment, and that is our 
experience. He has said 'that as 
process of industrial action and deve
lopment starts, in that process itself,
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IShri E. K KhadiJkar]
«a  -effect on the rural surroundings is 
created which drags or brings people 
from the rural areas to the urban 
areas. If we look at this problem from 
thrs angle, wte shall find that migra
tion from the rural area to the urban 
area, or the rate of migration, in search 
of eWfftoyment or even to Join the 
army of unemployed is fast increasing 
during the last so many years If we 
bear fn mind these two inherent cons
traints and judge the situation in that 
light and see what we have achieved, 
it would be much better, for, if we 
were to see that the Fourth Plan is 
almost hearing completion and the 
Fifth Plan is in the perspective and 
we pass certam judgements on that 
basis, I would plead th||t it would not 
be doing justice to the problem at all

1 would like to refer to one of the 
remark* of Prof V. K H V, Rao He 
was a» architect, as a member of the 
Planning Commission, of the Third 
Plan, and he has made a vary strange 
observation He has stated, among 
other things, one observation which 
straeted my* attention and which 1 
would like to read out He had sta
ted

“I would like to know whether, 
when the paper on Fifth Five Year 
Plan comes before thig House lor 
discussion, it will contain the figures 
of only soma specially employment- 
arienjed schemes or it will contain 
a more comprehensive scheme and 
discuss All Plan projects and the 
entire volume of investment from 
the point o view of employement ”

He has also asked whether the Plan 
will Mso state the total volume of em
ployment opportunities that would be 
created.

H* is taowfe to be an animat econo
mist and he we# closely associated 
wfch the 4wa»lati»» of «tlaa» at a. me- 
fej* sine*. Ifttttrw jpaU itflM frJft
tto* Fifth Plan? Would J| b* P 9 « W  
Of course* as retards what the plan
ners say, I have nothing to soy. When

you have a ©lan of Rs. 51,069 crores 
mpige*hid» and you inwest more than 
Be. 16,-03# to u jm  cmre* M  employ
ment *enerattcm, can there be toast 
ertHaiate possible and can anyone say 
thaft because of this investment, auto* 
rnetkc*Hy so many jobs will be created 
and ao' many persons would he absorb
ed, that is, so many unemployed per
sons would be employed in the whoto 
process? 1 think that this proposition 
is rather misleading, and doing injus
tice to the subject under discussion, 
because no planner, however eminent 
an economic, m a developing country 
with certain constraints, which os I 
have said, ac» inherent m the situa
tion, can say that for such and such 
input, the output w% be determined 
in the form of employment for to 
many thousands or so many lakhs. It 
is not a proposition which can be sta
ted m this fashion.

SHRI B V NAIK The hon Minister 
had put a question to the House* 1 
think that, though not to the last 
figure, it is possible to come to a fair 
judgment as to the number of Jobs tbit 
can be created by the econometric 
methods

SHRI H K KHADILKAR I do not 
want to do further than this, bat I 
would like to state in reply to the hon. 
Member^ query that this is not poMA* 
bie If it were a very advanced socie
ty as in Britain or America where 
there Is 6 per cent unemployment or 
3 per eent as the case may be, then 
you tan isolate die problem and cfeete 
a climate end by investment o f n cer
tain amount, as Prof. P, Keynes once 
said yoti can generate employment to 
roach a certain Jevei—though they 
never reached ttjat *ta|»r-9r s*y, a 
stage of optimum employment fa a 
pjurtjpjilwr state. *m* k  m t possible 
iD m r coumyy, S6, jjobodj- Should 
cftm  ttwt taMMdoa that IbecAus# the
nrngattpd# of file SWn>esit 1» W hig 
f^d mote Bs. 1&0&9 wore* W*

w*wip9®p'* m f he wtw*
automatically or m the near future. 
We shall have to live with it
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From this angle, in her resolution, 
.Shnmati Maya Ray has said that there 
.should be a time-bound programme 
Now is it visible to chalk out a 
time-bound programme tor removal of 
ninemDloyment m a country like ours> 
Ksi'pma all this background in view 
1 would plead with Shrimati Moya 
Ray that she will have to give dome 
thought to this, because a time bound 
programme visualises gome such ex
ercise which Prof. V. K. R V. Rao 
thought could be mad* and could be 
made with some sort of Guesswork 
wmi'i will approximate with leality 
This is the main point that I want to 
jtlace before the House at the outset

In this regard, I would 3ike j)so to 
remove another misconception Peo
ple are carried away by the regieter- 
<ed figures of unemployment. There are 
about 64 lakhs this time on the live 
register, and to your surprise and to 
our surprise now, women have started 
registering and their percentage is 11 
per cent just now, and it 's bound to 
grow m the near future We have 
earned out some sample s irvey* to 
fmd out what the real picture is, and 
whether these figures of registered un
employment give us a correct and rea
listic picture As a result of the sur
vey conducted in 1968 it was found 
that only 51 per cent of the jqb-see- 
kers were really unemployed, 42 per 
cent were employed and 7 per cent 
were students This is the picture 
that those who were really seeking 
employment were just 51 per cent

PROP MADHU DANDAVATE 
<Rajapur) I think something is wrong 
there It was 1,40,00,000 at the end 
o f the Fourth Plan.

SHRI R K. KHADILKAR. 1 am 
talking of the latest figure on the live 
register I son rftei« idr to that only

Once we look at these figures, the 
•magnitude of t**e problem becomes 
-wry clear. &ut we must also ti*v to

be realistic in this sense namely that 
we should find out the number exactly 
Oi approximately exactly of those who 
a e seeking employment, because the 
others a e trying to better their 
c lance*, and a third lot would like 
(0 have prospective employment So, 
ad the e figures should be taken bear
ing m mind this aspect.

Then, currently, we are conducting 
another survey which Is <*u a larger 
scale than the earlier one, covering 
about 80,000 applicants on the live re
gister of the employment exchange 
Ihioughout the country The results
ot this survey should enable us to 
gauge the extent o3t unemployment 
amongst the registerants more precise
ly This exercise is necessary to pre
sent a correct picture

By staling all these facts, 1 do not 
want to minimise the magnitude of the 
prcobtom But at the same time let 
us try to understand the position so 
iar as registered unemployment is 
concerned

Then, there is the question ur
banisation and the rural youth coining 
to the cities This is a problem wtucn 
is hound la remain with us It not 
only creates unemployment but it 
creates also shims m the city The> 
are attracted to the cities. Th«v are 
not sure to get employment But 
their moorings in the village life, a& 
men like Dr Ambedkar thought, with 
all tike idiocy and the traditions sur
rounding it are shaken, and a young 
man, educated or half-educated, would 
like to migrate to the city ard would 
suffer there a period of unemploy
ment, sometimes starvation, and live 
in a slum This is the social picture 
we must keep before our eyes.

It is said that employment is the 
by-product of development. This is 
another way of putting it  As 1 hare 
said dearly, this proposition is not 
tenable anywhere in a country where



DECEMBER 8, 1872 Unemployment 296-

|Sfejri Jlv Kv Khadilkar] 
you axe ^trying ,■ ;i<r::;\hfcVe economic 
growth within a ' democratic frame
work. This is not possible; vou can
not dictate, you cannot order people 
about: you take this job and you will 
have to work; you take this educa
tion. 1 will touch on the education 
aspect later, because a suggestion has 
been thrown that we must change the 
educational system.

c.
Therefore, experience in this coun

try and elsewhere has shown that 
growth of employment opportunities is 
not in direct proportion to the rpte of 
ecnomic growth. Employment crea
tion largiy depends on the pattern of 
investment and choide of technique 
within an overall framework which 
provides the basic ingredients of eco
nomic growth. There is thus a limit 
to the type of labour-intensive techni
ques. Some hon.membars also plead
ed that If we adopt labour-intensive 
techniques, it would help. Yes, there 
are vast and ample manpower resour
ces. We can utlise them. But there 
is some limit. It cannot immediately 
solve the unemployment problem as 
such*

A» for the pattern of investment, 
while it is true that production of 
capital goods and «msumer goods is 
equally important, adequate, attention 
has ,to be paid to the development of 
agriculture, industry and power and 
exploitation oi miner Is which a in
dispensable. not only lor the produc
tion ot conimmer goods, but also for 
sustaining the r*t* of growth of the 
economy- A proper balance has,
? therefore, to be struckbetween the 
twO. ;j-,

All these points wese madenotonly 
Shri Chat-

terjee, Shri Goswami and^fthevs; I am 
sorry I am not referring to individual 
members* contributions, but have

'̂ JsrM̂rgr'
• e o n s te u c t i^ * ^

' Mqns.r'ik ' I .earlier...

oioteet; f̂ W uld ;'tike, 
ta ju r o r t h ?  ^ovwnm&t
fully shareniembers* concern over this 
important problem of unemployment. 
In fact, employment has been accord
ed a high priority. I will give some 
background of what we have do$e 
during the test 20 years or four tfsn 
periods. It is not that achtevto&ent 
has not taken place. Forexample, 
upto the end of the Third Plan, 81.5 
million jobs were created. More re
cently, in the organised sector o f  the 
economy, employment increased from 
17.49 million to 17.94 million during 
the year ending 31 March 1972, giving 
a percentage rise of 2.6. I am giving 
these figures in order to keep before* 
you a correct, objective nictufe and a 
proper perspective to look at this pro- 
blem.

Now, coming te the Resolution o f 
Shrimati Maya Ray.. . .

MR. DEPUTY SPEAKER: What
were you dealnig with so long?

SHRI R. K. KHADILKAR: She* 
wanted a time-bound programme and 
concrete steps to tackle* the matter.. 
As I have said earlier, a time-bound 
programme for salving the problem of 
unemployment in this country in the 
near future wouldbe impractical. At 

I do not tfant give 
tbeimpresakm thatwhat Government 
has donehas hot Shown substantial 
results against all odds, all constraints 
inherent in the situation. This must 
be borne in mind. ‘'■SO M regard' to the 
fltst $art o f msoluftion, it may be- 
difficult to a strict time-
bound programme and all that. As 
for the second part, Government has

tfc* past
and: wiU.cantimje ;'ta:vdO' ;SO. in future, 

ami mort em- 
ployment , opportunities. Various

: time*
:repeatitog.;|hwh,-.
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As the House is aware, the Fourth 
-Plan lays considerable emphasis on 
programmes oi agricultural develop
ment, rural infra-structure and rural 
Industries which are in themselves 
labour-intensive and are likely to 
generate increasing employment op
portunities, both in the rural and 
urban sector. Here one thing must be 
borne m mind. From our past ex
perience, whether we talk of a crash 
programme or rural develoDment pro
grammes. often they become relief 
programmes. We must keep in mind 
the central objective of development. 
All these programmes result *n crea
tion of gainful employment. All pro
grammes are not from that point of 
view helping the growth of the econo
my.

The second aspect that has to be 
borne in mind is that an evaluation of 
the programmes will have to be made. 
For that it is too early. It is being 
done, I am told, by the Planning Com
mission cell. Once that is before us, 
we shall be able to give you a correct 
picture, how far our efforts in this 
regard have borne fruit.

The level of development outlays of 
employment-intensive programmes in 
the Fifth Plan is anticipated .to be 
twice as much as in the Fourth Plan 
and may be of the order of Rs. 7,200- 

crores. The minimum needs 
pro ramme would require further 
outlay of Rs. 3,000—3,300 crores. This 
position yisualises, as have said 
earlier, that these programmes will in
volve an outlay of the order of 
Rs. 10,000—-11,500 crores during the 
Fifth Plan period.

As the House is fully aware, special 
programmes in the agricultural sector 
and rural areas were started during 
the last two years or so, and tinder 
the crash programme of rural employ
ment* we have, worked out 8-crore man 
days. It gives employment to 3 lakh 
people-* rough estimate. Employment 
was generated during the last financial 
year involving an expenditure of

Rs. 300 crores. Similar special pro- 
g-aTiT-es for ive relief of educated 
u iemployment were started since last 
year and are being continued during 
this year, with a further steo-uo under 
the Rs. 125 crore provision iu the 
current year’s budget. As a revilt of 
the recommendations of the Bhftftwati 
Committee in their interim report, a 
further provision of Rs. 201 crores is 
proposed to be made on schemes of 
employment generation neat j<»or.

I am just giving a resume of what 
we are doing with a view to lelieve 
the pressure on unemployment on our 
economy, because unemployment is a 
burden on the economy particularly at 
this juncture. So all these factors 
must be kept in mind. I would only 
like to point out that in spite of the 
efforts made by Government to create 
additional job opportunities, there is a 
limitation in the creation of salaried 
jobs. Therefore, self-employment on 
an extensive scale alone ~an relieve 
the unemployment problem. Govern
ment have taken steps to promote self- 
employment such as providing liberal 
credit... .

SHRI JYOTIRMOY BOSU (Diamond 
Harbour): We have been heann* all 
this hollow talk long enough.

SHRI R, K. KHADILKAR: I shall 
tell Mr. Bosu one thing; he wil» be 
silent if he is objective enouah, Only 
yesterday, the Minister of Housing 
Shri Govindan Nair saw me; it it not 
hallow talk. I am telling you con
crete results; you are incapable of 
admiring or appreciating it  They 
have taken up a programme, of rural 
employment and housing. Fheir plan 
is to have a lakh ot houses with local 
labour, local -material etc.. with 0oly 
the minimum technical skUl aod roof
ing material that they needi With 
this effort they have already half 
finished 25,0d0 houses. Now that you 
are being admonished bv your leaded 
I know you will keep Quite.
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SHRI JYOTBRMOY BOSU: You do 
not know the *M foos that 2 have with 
my leader.

SHRI R. K. KHADILKAR: Your re- 
iatioii« with all of us are good*
' Simultaneously, steps are being 
taken tov the reorientation of the edu
cational system to meet the needs of 
developing economy and for promoting 
sslf-employment

I am grateful to the Hon’ble mover 
and the dther speakers lor the con
structive suggestions made by tnem 
during their speeches. So for 'is the 
educ' tion part is concerned they should 
bear m mind one factor. In our 
country, can we afford at the present 
stage to have selective approach for 
higher education? jt is a social pro
blem. Those who never had an op
portunity to educate themselv*?, they 
want to go to higher education. A 
degree has become a status symbol for 
Utap. $0, beaming this in nunc* we 
shall have to find put ways and means 
and try to vocationelise education, 
cre&ing a new bias, work bias, tech
nical bias in their i#iad at the pro
per time. That method can be ad
opted with some useful result? I 
may say that the Ministry of Educa
tion are devoting some tune towards 
this.

I shall place before the House one 
more difficulty, it has been suggested 
that surveys should be undertaken to 
know the dimension oi unemployment 
m each district We agree with this 
suggestion and the House would be In
terested to know that the National 
AM fte Survey has already started a 
spetta} round to obtain comprehensive 
aseouiit of employment status of all 
members of household in the pampl- 
fai| areas. TMs wtttt is exeectod to 
be completed by September, 1073. 
O w  MOO villages and 4,400 urban 
bkwk* would b* eove*ed u**der this 
•wvey, This. wit! also he?n ur f» 
spotting out difterant areas end asses
sing what is tike rett situation.

Another « y d i  has been
mad* is that double and tgpjjpia iMraifr-

ping should be introduced. An area of 
about 3 miflkm hectares has already 
been ltd and tfee Fourth Han 
target Is 9 ntiffion hectares. It must, 
however, be recognised that multiple 
cropping can only be linked uo with 
th» facilities available on the land 
for instance, the land with no irriga
tion facilities wiH naturally have nar
rower extension of this nature.

I have already mentioned the 
change-over in educational system, 
about giving vocational bias. These 
efforts are being made and new 
techniques are being adopted. Some 
other suggestions about rural eh*ctri- 
flcatton, universal coverage of primary 
education, etc., were there We shall 
examine them Sir, 1 shall try to 
conclude in a few minutes.

One pi the points relates to the 
gr?At of unemployment allowance I 
have stated a number of times on the 
flooi of this House that the financial 
implications of such a m$asurQ *ie 
not easy to assess Moreover, tb* $ean 
resources at our disposal nefd to be 
mqre usefully invested in a productive 
manner to create mpre employment on 
a permanent footing rather than be 
frittered away in giving doles to the 
youth.

Jfjrom what I have stated the House 
^01 apj^ciat* $ | t Cftvftwnw* !» 
making all poi^ble efforts in eo-ordi- 
nation with the &ate Governments 
to promote eimptoym&A opportunities 
ip the country to the maximum extent 
consistent with the availability of the 
resources and inter-s^ctoral priorities 
laid down in the Fourth Pl̂ q. and 
proposed for the Fifth Plan, with due 
regard to the need for laying down 
feUQfetiqpft tpr .Retain** lo#g-t*nn 
#jn*fth, t£e Hous^ will, however, 
typf# tba  ̂ ip the present 'pntext of 
ecpponuc? development of the country, 
the, h^h rate ot growth of labour 
fp-ce and $ap*id*rl$# present capacity 
of the eo^nc^y to <Shann*li*e t^sourtes

f t a r s f t i s a s j y s t
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ior eradication of unemployment The 
»t eflwioyment will, there- 

lose, have to be kept as a somewhat 
lOog-term «oai towards which the 
jBQtmomy has to move in the coming 
jj&ars

1 should like to add one or two 
.observations While showing concern 
fo r  unemployment, I should like the 
Member of the House to take up this 
issue not as a talking point m the 
titouse or as a publicity point in the 
press, I would uige particularly those 
o f  us who have some contact with the 
passes and the working people, that 
of they create a climate that will ac- 
celarate growth in our economy, it is 
in their hands, I think it will help 
this problem, because as the Prime 
Minister observed at the present junc
ture a man who is employed is consi- 
d̂ ejdL tp be a privileged person m our 
society, not tfcaj. he is veiy prosper
ous, but the very fact that he is em
ployed, he has an honourable job to 
<eam his livelihood has a certain 
.status and private m  our society at 
tbe present jimcture 

Keeping ttos aspect m mmd I should 
-upge that apart fsom mekmg this 
pasat tbpy shoujldt mafc* efforts ia that 
<)ilt<&on. I have taken note of the 
«dM9ereol &oiote h*,ve be$n mpde 
m i we shall g*ve aeaoup considera
tion, AU the eowtruotive suggestions 
wafl he taken note of by th,e *duca- 
4*011 department and other apartments 
jmî a also by us* But hi conclusion I 
should say, as I was saying earhar, 

iihat a  aome efofft as made on a 
’voluntary **m  to e*Hst the human 
resources for building up the nation—
1  quoted the example lust now that 
I  had yesterday from Keralar—I ttomk 
w * $ha& help in ou* own way to re
lieve the buvden. of unemployment on 
nm  economy Owr concern for this 
jffobtem wiB have some positive as- 
-gMOfes. As 1 said earher, that concern 
la for a ll Not only far the Govem- 
«Mni, bait for alb tlw oonsrienttous 
liambevs o f soctoty, representatives 
Ik PaahaaMKt and otters «Jso, They 

eaoeut themselves m tteir 
wtrtt Mnalfc vny to lift this burden

In conclusion I should say that 
Shnmati Maya Bay by her Resolution 

»x»vokoii a good debate, a natio
nal debate on this I shall however 
request her to withdraw the Resolu
tion m view of what 1 have

SH3MMATI MAYA RAY (Raiganj) 
Mjt Deputy-Speaker, I feel that we 
have had a very valuable discussion 
on this terrible problem In fact 
there are more areas of agreement 
amongst the Members of this House 
than those of disagreement As you 
have yourself heard, all aspects of this 
pioblem have been talked about, from 
the educational, social and industrial 
point of ytpw Many points and sug
gestions have bean gjven. We have 
had the maximum number of valu
able suggestions from the various 
Members of this House and I earnest
ly request the Government to take 
note of these suggestions and translate 
them mk> agtyftt, because that is all 
that we are really interested m.

I endorse the plea which the hon. 
Member made hene that m the Fifth 
Plan the only emphasis that should 
be there, is the creation of employ
ment opportunities. Anything else 
will be totally unrealistic There
fore, I would usge the Government to 
lay emphasis on this point also

Dr V K R V Rao’s contribution 
was particularly valuable, because his 
short speech bristSed with construc
tive suggestion  ̂ It is all right
to give a suggestion, but at the same 
time it has to be pragmatic and 
constructive which can be put in
to action Th  ̂ most salutary point 
he made was that this problem should 
be treated as a national issue and 
that every Single parson in this House 
should rise above party affiliations to 
solve it If We cannot do this, we will 
not as a nation he qble to sujngve with 
pside and dignity, because the magni
tude of tlus problem to far too great 
j#st to coqfiBp it within papty affilia
tions We have a democracy and one 
day my l*tt&ed friends on the other 
side may possibly sit on the treasuRry 
benches too, and at that time they will
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not , b e ' able 1 <fii*ther
with this problem ifw edon ofcm ake 
^begi nni ng■ ' i t  • T  
feel sure thatresp^tfbjTe membersof 
the opposition will: agree With me on 
thin point. Sir, this has |evdk©d some 
laughter on the other side. I hope X 
have not said anything stupid. This 
is a democracy and I am only interes
ted in the welfare ©f my country.

Mr. Ddnesh Goswami brought in 
another point which Is also very im
portant, namely, each Unemployed 
youth birings in his wake social and 
psychological problems. The other 
point he made was'that the solutions 
that have been found ih the west, are 
not any yardstick or measure for 
solving the problem here for the 
conditions that exist’ in our country 
are totally d iffered  from those exist
ing in the west. ’Therefore, for deal
ing with1 the conditions Which are 
peculiar to our country,* solutions have 
to be found by us in the context and 
background of these conditions pre
vailing here. If these soeial andpsy- 
chological problems *S§‘ also- not tack
led, the whol* M  «ur /ia»tofcy will 
have a vitiating atmosphere.

Mr. Somnath Chatterj^e unfortu
nately did not .spen^jw much time in 
giving con*tru<?tive sug-getfians as he 
did in narrating the om&siong of Gov
ernment. What he liad was what 
every jungle member Oh ,t&is side of 
the House emphasised as well. There 
is no disagreement in, that area that 
there have been oilnissions we have 
not done enough. I  f&el sure .every
body will a $ m ^ th i& : on # f .  But 
I .̂ a| highly ainused to M r  of 
horr#?- that

lists, y r * ..
■ i&'btit wfe ......... _
se^ t^ th isn orror 1s 
i i & r -  Alter ^ '^ ' - l ^ t ^ l e a -  
ker, ■db'atte standards

It is ie fy  i i i f l p t ’' to

and
**|u*
Mundhra defending him in the Sup
reme Court in this very evasion of

tasse*.̂  Let hftn not hetp theseprivate 
industrialists in furthering such': eva
sion bydefending them in courts of 
law. < After all, at one stage or the 
other, Mr. Chatterjee will have to 
make $ choice and the sooner the bet
ter-. He cim make a start straight- 
way by refusing all the briefs he 
holds for defending . Mr. Haridas 
Mundhra for tax arrears and other 
sins which do not help our society 
any too much. The people of West 
Bengal have rejected his party out
right for maintaining these very, 
double standards that he has exposed 
himself to.

9; 1#71 Unemployment 364.

MR. DEPUTY-SPEAKER: He was
only employing himself there!

SHRIMATI MAYA RAY: That is
fair enough. But then why express 
horror on the floor of the House at 
the tax arears when he helps to keep 
them in arrears.

The other point made by him was 
the question of unemployment dole 
or allowance. This foriried a part o f 
the big election manifesto of his party 
before they came to power for two- 
successive periods in West Bengal 
May I ask why when his patty w ar 
in power for two successive periods 
nothin# was done about this unem
ployment dole tor unemployment in - 
suranceTW hat exactly prevented? 
them from carrying out theirprom ise 
into action? The gap betw eenper- 
form anceand promise is very much.
there On that iTMle o f the H ouse.- •

On the contrary, because of th*- 
labour poScy that was followed by 
h isp a rty ,2  1idth*ofem ployedper- 
*ons were t t o i ^  out of their jolM. 
Industry after industry closed down 
in West Bengal. Ttefc is the legacy 
wittiwhteh wir haare to contend wtth 
now. lt is no use scoffing at 
W*#tBengal Government. fo t ream- 
^loj^ng l^& lakh iwoi^e ottt of^thoie
2 ̂ iia0w4afe&vfc* .to-i'giv^
. e i« ^ o y i^ t  t »  «nottier persetrt.
n
scoff at that because may be 46,000'
' -|obs. is ; a drop In the ocean, but *•
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drop it is nevertheless, and we would 
rather see more and more of these 
drops than strikes and hartals, ghe- 
raos etc., which create conditions 
tfrhich are not congenial to th? crea
tion of employment opportunities.
You will f01 give me, Mi. Deputy*.
Speaker, if I feel so agitated about 
this point, because I agree with ano
ther member of the House that this 
is the most terrible problem in the 
eastern region, where 70 per cent of 
the people, not 40 per cent, live be
low the poverty line. Parts of India
where only 40 per cent live below 
poverty line are lucky because in the 
eastern region, starting from Assam, 
Orissa, Bihar, West Bengal and go
ing down south up to U.P., 70 per 
cent of the people live below the 
poverty line.

Let us therefore, constructive and 
try to act in a concerted fashion to 
solve this problem on a national plan. 
I emphasise that it should be a na
tional issue, because being cynical or 
treating it as a joke or being vicious 
will not help us.

|n contrast to Mr. Chatterjee, who 
is an able and eloquent parliamenta
rian, I received a letter from an un
employed youth, Mr. A. N. Rao from 
Bhopal giving valuable and construc
tive suggestions to help solve* this 
problem. It is surprising that these 
boys still have hopes and are not as 
yet totally frustrated, because one 
could forgive them if they were. As 
X said, Mr. Rao Jhas given some cons
tructive suggestions and I cannot help 
reading them out on the floor of the 
House, hoping that the Government 
will take vote of them. He says, Go- 
vernmp^t could start by setting up 
House Building Corporations and 
Construction Corporations at Govern
ment- levels to execute all construc
tional works hy the State and to 
absorb the maximum amount of labour 
force a$ well as eliminate the possibi
lity of corruption which prevails in 
issuing permits and licences. Let us 
all agree that in that area corruption 
is very great. His next suggestion is, 
taking over of the wholesale trade in

foodgrains by Government by setting 
up indpenjlent procurement, storage, 
distribution and shop complexes. His 
next suggestion is, the opportunity of 
self employment by Government by 
encouraging unemployed youths to 
form cooperatives to supply Govern
ment with the various commodities 
they have to purchase. I feel all 
these suggestions are really very con
structive and possible.
17 hrs.

From the discussion that has taken 
place m this House, I feel it is not 
merely the Labour Minister who is 
involved in the solution of this pro
blem. The Planning Minister is in
volved. The Education Minister is 
involved The Industries Minister is 
involved. The Foreign Trade Minis
ter is involved. The Agriculture 
Minister is involved. The power 
Minister is involved and it is only the 
total involvement of all those minis
ters that will epatye us to solve this 
problem and I am sorry that the poor 
Labour Minister is the only person 
who has the burden of replying to 
the debate, because he cannot speak 
for education, agriculture, industries, 
irrigation and so on. So, I do con
gratulate him on the efforts that 
he has made. But at the same 
time, I am terribly distressed to hear 
him say that ft is not possible to have 
a time-bound programme. The sands 
of lime are running out and running 
out very fast. I liope, he retracts from 
the position that it is not possible to 
havr a time-bound programme- It 
must be possible to have a time-bound 
programme. Otherwise, the future of 
our country is going to be very bleak. 
I am by nature an optimist. I do not 
want the Labour Minister to convert 
me into a pessimist even at this stage. 
I hope, he will allay these apprehen
sions.

In deference to the hon, Minister’s 
appeal to withdraw the Resolution, I 
shall withdraw the Resolution but will 
sound a warning ftote' that the men
ace and danger of this problem will 
not evaporate with the mere with
drawal of this Resolution in this 
House.
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[Shrlmati Maya RayJ
before 1 urge

upontbe Ctovernment ; once more to 
pay attention ■ to the./ suggestions' that
■ h#TO'!b t o  rnay" feel
that the-' time we have devoted to dis
cussing this prt^iem, and
tn^y I say, a probteni AVh^h has as
sumed horrifying proportions, has 
not been a mere waste of time.

MR. DEPUTY-SFEAKER: Now, has 
the hon. lady Member the leave of the 
House ip withdraw harRfisolution?

SEVERAL HON. MEMRERS; Yes.

SHRI JYOTIRMOY BOSU: No.

MR> IWPUTY-SPEAKER: I will feut 
it to the House agjtin.

Is it the pleasure of the House that 
Srimati Maya Ray be given leave to 
withdraw her Resolution?

SEVERAL HON. StiSttBERS; Yes,
M i l  JYOTIRMOY BOSU: No.

MR. DEPUTY-SFEAKER: I think,
the ‘Ayes’ have it, the *ggmt have it—

I think there is a technical flaw 
there, If there hi any objection toit, 
the House has to decide it.

I will again put it to th e  House.
SHRI B> N. MUKKRJEE (Calcutta- 

Noeth-JEaat): Even if one Member
objects, the leave to withdraw the 
Bawdutian cannqt >e given by the 
Hogs** It wili have to be-putto the

m s i  JYOttRMOY $0$0 : 1 wlthr 
<&«# r t f  -J m a to iL -'145•* ■' * •.. ■ y-; . 50. ;

- m
it that it is the pleasure of the &m m  
t<ygii»her leave to. withdraw her

17.01 bn.

RESOLUTION HIS: LAND REFORMS

SHRI A. K. GOPALAN (Palghai): 
M». Det«rty-Speateer, Sir, I beg to 

■■-■move.:

“This House calls upon the Cen
tral Government to recommend to 
all* the State Governments to enact 
effective land reforms before the 
2(Rh January, 1973 through which 
the land- monopoly of; landlord* is 
broken; all the exemptions are 
done away with and celling is 
fixed in such a way so that suffi
cient land is made available for 
distribution to the agricultural 
workers and poor peasants.”

First, of all* I want to say that the 
notice given by me and what is in 
Use Order Paper am different. I do 
not know why there is this difference 
One portion of th«notice given by me
l& taken, away and it is the l*at portion 
that is given here. I da not know the 
reason. My notice was as follows:

“T3ie. House is of the opinion that 
the proposed land legislations and 
the Acts adopted by various State 
Goyeft^nents with the object of dis- 
tcibutk^g. jjffj&'.iofthe'' tillers, is. »sov- 

. ing another hoax. All recommenda- 
. : tion*' toade' t y  ■ various commissions 

hawe - m w . watered? down .and the 
.. l^ d lgr^ r^ w ^  to j»sQrt to dubi- 

ftup-..me.th^, to, protect their in- 
.. tere$tf .< rgp #oijae, theretore.. . M

f ^ n  teereonljr, it is given here. The 
-Jfrsi pGrtfcfo t* laJt out. 1 do *bt:liit&w
■ *#t>y: iNMfnfr pot&on istaicen o a t ; I 

; ̂ because I
'm y-*W  Jyetiwnoy Bosu that Adi is
'■ ■ * e m i« ,v $ ^ ig  o % - ^ i t - :i% v e
'w*Ky;.:' „?'V


